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=T TREgH i< TSHT §Ad

T2 faeett, 13 e, 2025

FT.3M. 3712(H).— FealT ALHL, T TR AfAfam 1956 (1956 =1 48) (o =ad zae
THT I<h SATITHAH gl AT g) T 1T 3F %hl IT-TT (1) FIT T& ATRAT T TN FLd g, T THTETH
BT S % TTq % e oo & {97 et § NH80 & .. 69.52 & . #1.95.7 a% & s[-@ve & AHfr
(ATEHT/UEE 9Tee Aigd 2-AA/4-I7 FT FAET AT(S), LA, TaweT 3T TATAT o Al TAS & (0
g I sruterd g e |fer auia = T g=t § &3 w37 8, UHT S F7 oiSiT Fed % Tq e i
IO AT B |

Fre AT =Af<h, S 3% G # Baas g, 3 Afaf=aw &t gy 37 it I9-am7 (1) F eI qarh
SIS o o7 UHT I % ITANT 92 TSI § 7 ATEAAT o TR 6l AT & ShHE & 6 FaL a4t
AT TS T TR |

UHT T ST AT TTIERT, AT ST §f -3Si ATy &l {9 7 Joqa il STt
AT T IAF AUTT ATAHRIAT T STuar 3 |y arfaamr, smafrar &1 Arg =9 7 37 B Bfaw
LAY GIXT T ST T SAGHL ST AT UHT AIRIAT 67 AATS o6 THTG AT THT ST ST H 6 TAT, (S
FTe 2l, IS8 qeam el Araeas q9=A, ST FIT AT a7 SMARIAT T AT HT TRl T SAATATT FT
TEHATT |

5415 G1/2025 @)
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I AT FT AT 3T FT IT-ATT (2) F N1 qeqq arfersrry gr ohar waw #wre oftr swaer

ATqw 20 |

TH ATAGAAT & SAAId A ATeAT qIH F @ 3T AT AL TAT TTHET & I<h FATAT §

ST 3 AT 39T (gaag ARRAT grer ALrerr fmar i aar g |

TEA

fagm 757 % {7 et § NH80 & .41, 69.52 & f.#1.95.7 % o0 s1si9 T ST+ ATeAr =T
RESEREIGEE EIKIES IR EER)
=g &1 9 fagR S 1 7T {7

EAT Y AT H& T A FTIRR || GRAFTTFA || S 1 amw CREIRERT
Al (RIEIRESIE) (FFI)

L1 ] 2 L3 f 4 | 5 || 6 |
[ 1 e |
e T 7T Ao |
1 1615 Forsf R 0.0057 (5T 0.0057
2 1616 (Ffr FREfre || 0.0359 GFom)| 0.0359)
3 1618 (st FREfre || 0.1136 GFow)| 0.1136|
4 11621 st FREfrm || 0.0122 GFow) 0.0122]
5 1629 Forsft R 0.0069 (T ) 0.0069
6 11632 |[Ffr FREfre || 0.0057 GFom)| 0.0057|
7 11702 (st FREfPrm || 0.0122 GFow)| 0.0122]
i 7 7T SRR |
8 382 Forsft RO 0.0061 (FFoT7) 0.0061
o 1422 st [FREfre || 0.0013 GFow)| 0.0013|
o 423 (st [FREfre || 0.0076 GFmw)| 0.0076|
11 424 st [FREfrm || 0.0158 GFow) 0.0158]
12 425 IGELl RESERE 0.005 (Z%aT ) 0.005
i 7 7T R = |
13 117 [GEll RESERE 0.0045 (%77 ) 0.0045
14 119 [GEll RESERE 0.0367 (3777 ) 0.0367
15 123 Forsf R 0.0128 (FF7 ) 0.0128
6 |l125 st [FREfre || 0.0337 GFow)| 0.0337
17 127 [GEll RESERE 0.0092 (F%a7 ) 0.0092
18 128 sy R fre 0.0061 (FF=r7 ) 0.0061
19 224 Forsfi YR frT 0.0161 (FF7 ) 0.0161
[T T AR AR
T T ATH: FLGIT
20 485 ST (Tae)  |[uiftEweaT 0.2618 (Z#27T ) 0.2618
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AT T AT @ Ren
[21 18 It =) i || 0.1163 Fm)| 0.1163
22 1987 ST (Tae)  |[wifitEeex 0.0016 (Z#7T) 0.0016
AT T AT TET
23 100 Frsft (1) | 0.0437 (3% 0.0437
24 1158 [Feft @) |ofmese || 0.0557 @) 0.0557
25 85 freft () |[ofre 0.0182 (ZFr ) 0.0182
26 86 Froft (3w1)  |fofee 0.0323 (3% ) 0.0323
27 87 Frsft (1) | 0.0384 (3% ) 0.0384
28 |88 IFeft () |[ofmesr || 0.0607 EFor )| 0.0607|
29 89 st (F9e)  ||[ufRiEeae 0.0424 (Z%77 ) 0.0424
130 91 IFeft (2)  |[ofmese || 0.0546 GFow)| 0.0546|
131 |93 [Feft (2) | || 0.0084 GFor)| 0.0084|
|=n’-q' T FATH: WA |
32 10 Forsft e 0.0085 (3717 ) 0.0085
133 574 [REL == || 0.0405 GFow)| 0.0405|
134 7 (st [mfF== || 0.0085 EF=w)| 0.0085|
briar =7 7T R |
35 139 BENCIEED N LV IEEEES 0.0424 (Z%77 ) 0.0424
[z 1 A ST |
i T AT T |
36 |l127 st B | 0.02 @) 0.02]
T T ATH: IR
37 |34 [REL FREfrm || 0.0013 G| 0.0013|
38 |82 (st FREfre || 0.0037 G )| 0.0037|
hriar 7 7T R |
39 65 Frsft (smee) [ 0.1088 (ZF17 ) 0.1088
Total 1.3149)
[, &. NHAI/12010/06/BGS/2016/Tech/6904/3A]
g FHE™, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th August, 2025

S.0. 3712(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
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(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH80 in the
stretch of land from Km. 69.52 to Km. 95.7 in the district of MUNGER in the state of BIHAR, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer in
writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making
such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH80 in the stretch of land from Km.
69.52 to Km. 95.7 in the district of MUNGER in the state of BIHAR

State: BIHAR ||District: MUNGER |
SI. No. |[Survey/Plot Number|| Type of Land || Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt 2 [ T | | 5 | 6 |
|Ta|uk: Munger |
[Village: Nauagarhi |
11 ||1615 ||Private ||Residential | 0.0057 (Hectare )| 0.0057|
2 |[1616 ||Private ||Residential | 0.0359 (Hectare )|| 0.0359)|
13 |[2618 ||Private ||Residential || 0.1136 (Hectare )|, 0.1136|
l4 ||1621 ||Private ||Residential I 0.0122 (Hectare )| 0.0122]
5 |[1629 ||Private ||Residential | 0.0069 (Hectare )|| 0.0069)|
l6 |[2632 ||Private ||Residential || 0.0057 (Hectare )|, 0.0057|
|7 ||1702 ||Private ||Residentia| || 0.0122 (Hectare )|| 0.0122|
|Vi||age: Jankinagar |
8 ||382 ||Private ||Residential || 0.0061 (Hectare )|| 0.0061|
l9 [|422 ||Private ||Residential || 0.0013 (Hectare )| 0.0013|
10 [l423 ||Private ||Residential | 0.0076 (Hectare )|| 0.0076|
11 |[424 ||Private ||Residential || 0.0158 (Hectare )|| 0.0158|
12 ||425 ||Private ||Residential I 0.005 (Hectare )| 0.005]
[Village: Milki Chak |
13 127 ||Private ||Residential || 0.0045 (Hectare )|, 0.0045|
14 l|l129 ||Private ||Residential || 0.0367 (Hectare )| 0.0367
|15 123 |[Private |[Residential [ 0.0128 (Hectare )| 0.0128|
16 [[125 ||Private ||Residential || 0.0337 (Hectare )|, 0.0337|
17 ||127 ||Private ||Residential | 0.0092 (Hectare )| 0.0092|
18 |[128 |[Private |[Residential [ 0.0061 (Hectare )| 0.0061]
19 [[224 ||Private ||Residential || 0.0161 (Hectare )|, 0.0161|
|Taluk: Bariarpur |
|Vi||age: Karharia |
20 |l485 ||Private |Agriculture || 0.2618 (Hectare )| 0.2618|




[T 1l—=vs 3(ii)]

HILT T TSI . AHTYTL

5

|Vi||age: Kharia |
21 |18 ||Private ||Agriculture || 0.1163 (Hectare )| 0.1163|
22 |[1987 |[Private |[Agricultre [ 0.0016 (Hectare )| 0.0016|
[Village: Bagra |
23 [|200 ||Private IAGRICULTURE||  0.0437 (Hectare )|| 0.0437|
24 ||l158 |[Private |[AGRICULTURE||  0.0557 (Hectare )| 0.0557|
25 |l85 |[Private |[AGRICULTURE||  0.0182 (Hectare )| 0.0182|
26 |86 ||Private IAGRICULTURE||  0.0323 (Hectare )|| 0.0323|
27 |l87 |[Private |[AGRICULTURE||  0.0384 (Hectare )| 0.0384]
28 |l88 |[Private |[AGRICULTURE||  0.0607 (Hectare )| 0.0607|
29 1189 ||Private IAGRICULTURE||  0.0424 (Hectare )|| 0.0424|
30 [lo1 ||Private IAGRICULTURE||  0.0546 (Hectare )| 0.0546|
[31 /03 |[Private /AGRICULTURE|[  0.0084 (Hectare )| 0.0084]
|Vi||age: Ratanpur |
32 [0 ||Private ||Agriculture || 0.0085 (Hectare )| 0.0085|
33 574 ||Private ||Agriculture | 0.0405 (Hectare )| 0.0405|
[34 7 ||Private |Agriculture || 0.0085 (Hectare )| 0.0085|
IVillage: Chiraiabad |
35 139 ||Private ||Agriculture | 0.0424 (Hectare )| 0.0424|
|Ta|uk: Jamalpur |
|Vi||age: Patam |
36 ||127 ||Private ||Agriculture I 0.02 (Hectare )|| 0.02|
|Vi||age: Mustafapur |
37 ||34 ||Private ||Residential | 0.0013 (Hectare )|, 0.0013|
|38 82 ||Private ||Residential | 0.0037 (Hectare )| 0.0037|
|Vi||age: Gauripur |
39 |l65 ||Private ||Agricultre || 0.1088 (Hectare )|| 0.1088|
| Total|| 1.3149)|

[F. No. NHAI/12010/06/BGS/2016/Tech/6904/3A]

SHAIKH AMINKHAN, Director
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